IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

| Date : 05.12.2024 |

Order (Se
ABLAPL-
100973/2 105.12.202 Dtd. at
R . 32200/2 MR SAHOO c.o. 094 o
12-03 )
Order (Se
ABLAPL-
o |L00974/2 105.12.202 1 500s /5 |sk BEHERA  |C.O. btd. BAIL-1 oF
024 4 Y 2024- No-
12-03 0)
Order (Se
ABLAPL- COURT
3 |L00975/2 105.12.202 | 3017 /5 IR SENAPATI c.0. NO. 2 |PEd- at
024 4 00 oim 2024- No-
12-03 6)
Order (Se
ABLAPL- COURT
g |100976/2 105.12.202 15003,5 |gr sEnaPATI |c.0. NO. 2 |PEd- at
024 4 Y onm 2024- No-
12-03 0)
Order (Se
ABLAPL- COURT
5 |L00977/2 105.12.202 [ 3/6,/5 |pk MOHANTY |c.0. No. 2 |PEd- BAIL-2 |2F
024 4 0 oLb 2024~ No-
12-03 9)
Order (Se
ABLAPL- COURT
¢ (100978/2 105.12.202 | 66,0 |7p xaRr c.o. mo. 2 [Ptd- BATL-1 |2°
024 4 024 onm 2024- No-
12-03 3)
Order (Se
ABLAPL- COURT
7 |L00979/2 105.12.202 |13 93,5 | JavasINGH c.0. No. 2 |PEd- BAIL-2 |2F
024 4 054 omm 2024~ No-
12-03 12)
Order (Se
ABLAPL- COURT
g |100980/2 105.12.202 |)500 5 |a sano0 c.o. mo. 2 [Ptd- BATL-1 |2°
024 4 0 oim 2024- No-
12-03 15)
Order (Se
ABLAPIL- COURT
o |L00981/2 105.12.202 |15059/2 |3p BEHERA |c.0. [NO. 2 |PES: BATL-2 |2°
024 4 024 OLD 2024- No-
12-03 12)
Order (Se
ABLAPL- COURT
10 100982/2 105.12.202 | 2008 |uk swain c.o. mo. 2 [Pt BAIL-2 |2°
024 4 02 oLh 2024- No-
12-03 12)




Order (Se

ABLAPL- COURT
11 100983/2 1105.12.202 10274/2 |A SUNDARA NO. 2 btd. BAIL-1 at
024 4 024 OLD 2024- No-
12-03 14)
Order (Se

BLAPL- COURT
12 100984/2 |05.12.202 11652/2 |DP DASH NO. 2 Dtd. BATL-1 at
024 4 024 OLD 2024- No-
12-03 14)
Order (Se

ABLAPL- COURT
13 100985/2 1(05.12.202 13565/2 |PK MISHRA NO. 2 btd. BAIL-2 at
024 4 024 OLD 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
14 100986/2 |05.12.202 13528/2 |BK DALAT NO. 2 Dtd. at
024 4 024 OLD 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
15 100987/2 1|05.12.202 12426/2 M MOHANTY NO. 2 btd. BAIL-2 at
024 4 024 OLD 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
16 100988/2 105.12.202 13513/2 MR SAHOO NO. 2 Dtd. at
024 4 024 OLD 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
17 100989/2 |05.12.202 13523/2 |J KAMILA NO. 2 Dtd. at
024 4 024 OLD 2024- No-
12-03 12)
_ Order (Se
L |100990/2 [05.12.202 ??E‘;\g?z BYOMAKESH ;gURg Dtd. at
024 4 024 TRIPATHY OL].D 2024- No-
12-03 12)
Order (Se
Lo |100992/2 |05.12.202 ﬁg?g% BYOMAKESH ;gURg Dtd. at
024 4 024 TRIPATHY OL].D 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
20 100993/2 105.12.202 13527/2 |MN MOHANTY NO. 2 Dtd. at
024 4 024 OLD 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
o1 (10099472 105.12.202 Lisoos)o vk RaTH No. 2 |P¥Y lgarn-p 3T
024 4 024 OLD 2024- No-
12-03 12)
Order (Se

ABLAPL- COURT
2y (10099572 105.12.202 15501 /5 |y MALLICK No. 2 Pt lgarno1 BT
024 4 024 OLD 2024- No-—
12-03 3)
BLAPL- COURT Order (Se
23 322996/2 25'12'202 9619/20 |S BARIK NO. 2 Dtd. at
24 OLD 2024- No-




12-03 3)
Order (Se
ABLAPL- COURT
5q [100997/2 J05.12.202 |75UN0 | o . co % ptd. at
024 4 o s 2024- No-
12-03 3)
Order (Se
ABLAPL- COURT
o5 |100998/2 (05.12.202 | [T | . oo [ptd. at
024 4 o oo 2024- No-
12-03 3)
101002/2 [05.12.202 "2S)° covrr [pra. o
26 024 4 32273/2 A. MOHANTY [C. NO. 23 2024 No—
10-29 3)
WP (C) - CHIEF Order (Se
101006/2 |05.12.202 JUSTICE |Dtd. at
27 |00 ) 32227/2 B. K. DAS |C. a ool e
COURT  |08-05 3)
WP (C) - CHIEF Order (Se
101008/2 |05.12.202 JUSTICE |Dtd. at
28 | o7 ) 52298/2 JINU RANI |C. o ooa. e
COURT  |08-29 3)
Order (Se
,4 [101010/2 (05.12.202 ggéi;/z 5. K. . COURT [prd. [P0t lat
024 4 021 PARIDA ) NO. 14 2024- > No-
09-19 9)
Order (Se
ABLAPL-
101012/2 105.12.202 COURT  |Dtd. at
30 024 4 32290/2 SARAT DASH |[C. NO. 14 2024 BAIL-2 No-
12-03 11)
_ Order (Se
4, |101014/2 [05.12.202 ?222532 PRADEEP . COURT ptd. | . |at
024 4 024 KUMAR DAS . NO. 14 2024- No-
12-03 18)
Order (Se
5, [101015/2 [05.12.202 32000 BavaRaM . PR btd. g, at
024 4 024 SINGH . OL].D 2024- No-
11-04 11)
_ Order (Se
55 [101016/2 (05.12.202 3500007 parTaa o 2 T R
024 4 024 SARATHI DAS OL].D 2024- No-
12-03 4)
Order (Se
L4 |101017/2 |05.12.202 ?223532 DEBASIS - ;gURg Dtd. at
024 4 o SAHOO : oo 2024- No-
12-03 4)
Order (Se
WP (C) - COURT
45 [101019/2 (05.12.202 7o 07 | oo [ptd. at
024 4 o s 2024- No-
12-02 a)
Lo |101020/2 [05.12.202 [WP(C)- [JADUNATH |, COURT |order |WRIT (Se
024 4 30027/2 |PRADHAN . NO. 23 Dtd. BRANCH |at




024 2024- (DIVISI |No-
12-02  |ON 105
BENCH- |)
1)
Order (Se
4 |101021/2 [05.12.202 gg;gé;2 HIMANSHU COURT [prd.  [I370 . lat
024 4 024 KUMR BHOL NO. 23 [2024- | No-
12-02 7)
WP (C) - Order (Se
38 101022/2 |05.12.202 299712 HIMANSHU COURT Dtd. at
024 4 524 KUMR BHOL NO. 23 [2024- No-
12-02 7)
WP (C) - Order (Se
3g |101023/2 105.12.202 25053/ |HIMANSHU COURT  |Dtd. at
024 4 024 KUMR BHOL NO. 23 [2024- No-
12-02 7)
WRIT 5
W (C) - Order  |BRANCH ;te
40 |101024/2 105.12.202 20901 /2 |HIMANSHU COURT  |Dtd. (DIVIST | -~
024 4 024 KUMR BHOL NO. 23 [2024- |ON 122
12-02  |BENCH-
3) )
Order (Se
41 [101025/2 [05.12.202 10 )7 lmruansy COURT [prd.  [PR70 . lat
024 4 024 KUMR BHOL NO. 23 [2024- |/ No-
12-02 26)
Order (Se
4, [101026/2 05.12.202 "2”9’;(9:)5;2 HIMANSHU COURT [prd. [P0t lat
024 4 524 KUMR BHOL NO. 23 [2024- [ No-
12-02 31)
WRIT (se
) Order  [BRANCH |2
43 |101027/2 105.12.202 25066/ |HIMANSHU COURT  |Dtd. (DIVISI [
024 4 024 KUMR BHOL NO. 23 [2024- |ON 114
12-02 |BENCH-
2) )
Order (Se
ABLAPL- COURT
a4 |101028/2 105.12.202 13529/2 |R. K. BARIK No. 2 Ptd BAIL-2 |2F
024 4 024 oL 2024- No-
12-03 18)
Order (Se
ABLAPL- COURT
45 |101029/2 105.12.202 13530/2 |R. K. BARIK No. o |ptd. at
024 4 024 oLp 2024- No-
12-03 18)
Order (Se
101030/2 (05.12.202 "€~ lopaRMISTHA COURT  Inrg,  WRIT ¢
46 30280/2 NO. 2 BRANCH-
024 4 024 SAMAL oLm 2024- | No-
12-04 43)
Order (Se
101031/2 105.12.202 [PBLAPL™ laNog KUMAR COURT  1hi 4. at
47 13526/2 NO. 2
024 4 024 PANT oLp 2024- No-
12-03 43)




Order (Se
101032/2 (05.12.202 ["E(C) SHARMISTHA COURT  Iprgq.  |[PRIT ¢
48 30272/2 c. NO. 2 BRANCH-
024 4 02 SAMAL oip 2024~ | No-
12-04 43)
Order (Se
101033/2 [05.12.202 ["2(C) SHARMISTHA COURT  Iprq.  |[PRIT ¢
49 30263/2 C. NO. 2 BRANCH-
024 4 02 SAMAL onm 2024- | No-
12-04 26)
Order (Se
50 101034/2 |05.12.202 ggég;/2 SHARMISTHA c ;gURg Dtd. at
024 4 02 SAMAL : oip 2024- No-
12-04 26)
Order (Se
o, [101035/2 05.12.202 252(2)5/2 SHARMISTHA |, ;gURg Dtd. at
024 4 02 SAMAL : onm 2024~ No-
12-04 26)
Order (Se
101037/2 (05.12.202 ["E(C) SHARMISTHA COURT  Ipegq.  |[PRIT ¢
52 30243/2 C. NO. 2 BRANCH-
024 4 02 SAMAL oim 2024- | No-
12-04 48)
WP (C) - Order (Se
53 [101039/2 (05.12.202 |J0o-2", |HIMANSHU . COURT  |Dtd. at
024 4 024 KUMR BHOL : NO. 23 |2024- No-
12-02 48)
WP (C) - Order (Se
54 [L01040/2 [05.12.202 |jocoi’ [P. K. . COURT  |Dtd. at
024 4 a0 BEHERA : NO. 23 |2024- No-
12-02 48)
WP (C) - Order (Se
o [L01041/2 [05.12.202 |30, |SHARMISTHA | COURT  |Dtd. at
024 4 02 SAMAT . NO. 23 |2024- No-
12-04 48)
Order (Se
101042/2 (05.12.202 ["E(C) SANTOSH COURT  |Dtd. at
56 |54 . 29514/2 |KUMAR C. vo. 23 |ooga- e
024 MAHANTY 00 10)
WP (C) - Order (Se
57 [L01043/2 [05.12.202 |50 0" |SUVENDU . COURT  |Dtd. at
024 4 020 BARTK : NO. 23 |2024- No-
12-02 48)
WP (C) — Order (Se
og [L01044/2 [05.12.202 |30 20 |SHARMISTHA COURT  |Dtd. at
024 4 02 SAMAL NO. 23 12024- No-
12-04 48)
Order (Se
s 101045/2 [05.12.202 ﬁ;?%z BINDU SAGAR |, COURT  |Dtd. at
024 4 02 SWAIN : NO. 23 |2024- No-
12-03 48)
101046/2 05.12.202 ["2{C) = lopaRMISTHA coyrr |Order |WRIT (Se
60 |54 . 30237/2 |g 0o No. 23 |ptd. BRANCH- |at
024 : 2024- |8 No-




12-04 43)
Order (Se
ABLAPL-
101047/2 |05.12.202 COURT Dtd. at
61 1924 4 32251/2 S. SRHOO NO. 23 |2024- No-
11-30 43)
Order (Se
WP (C) - WRIT
101048/2 |05.12.202 COURT Dtd. at
62 024 4 ggi75/2 S.DAS NO. 23 |2024- ?RANCH No-
12-03 23)
WP (C) - Order (Se
63 101049/2 |05.12.202 302362 SHARMISTHA COURT Dtd. at
024 4 024 SAMAL NO. 23 |2024- No-
12-04 23)
Order (Se
WP (C) - WRIT
101050/2 |05.12.202 COURT Dtd. at
64 024 4 32229/2 J.P.KAR No. 23 |2024- ERANCH No-
12-04 26)
Order (Se
WP (C) - WRIT
101051/2 |05.12.202 COURT Dtd. at
65 024 4 82237/2 P.K.ROUTRAY No. 23 |2024- ?RANCH— No-
12-02 30)
Order (Se
ce [101052/2 |05.12.202 ?23?532 JUDHISTHIR COURT [ptd. | . . |at
024 4 024 SAHOO NO. 23 |2024- No-
12-03 4)
Order (Se
57 [101053/2 05.12.202 FIU057° s, R. COURT  Dtd. |- |at
024 4 024 PATTNAIK NO. 23 |2024- No-
12-03 12)
WP (C) - Order (Se
101054/2 |05.12.202 COURT Dtd. at
68 024 4 32284/2 D.BISWAL NO. 25 |2024- No-
12-16 12)
Order (Se
co [101055/2 |05.12.202 ggég;/2 SHARMISTHA COURT [prd.  [PR70 . lat
024 4 024 SAMAL NO. 25 |2024- 5 No-
12-04 23)
_ Order (Se
5o [101056/2 J05.12.202 7522007 s, . COURT Dtd. | . |at
024 4 024 PATTNAIK NO. 25 |2024- No-
12-03 4)
Order (Se
- 101057/2 |05.12.202 §2E2532 S. R. COURT Dtd. at
024 4 024 PATTNAIK NO. 25 |2024- No-
12-03 4)
WP (C) - Order (Se
101058/2 |05.12.202 COURT Dtd. at
72 024 4 32244/2 D.BISWAL NO. 25 |2024- No-
12-16 4)
73 101059/2 |05.12.202 |[WP(C)- |SHARMISTHA COURT Order (Se
024 4 30231/2 |SAMAL NO. 25 |Dbtd. at




024 2024- No-
12-04 a)
Order (Se
;4 (10106072 [05.12.202 [¢20F0 gaDuNaTH | COURT  Dtd. | .. . |at
024 4 24 PRADHAN . NO. 25 2024- No-
12-03 2)
101061/2 (05.12.202 ["2(©)~ COURT giger ;ie
73 1024 4 32259/2 D.BISWAL — (C. NO. 25 19999- No-
12-31 2)
Order (Se
76 |101062/2 105.12.202 ???2532 PRASANT c COURT  |Dtd. BaTI_2 2t
024 4 024 KUMAR BARIK . NO. 25 2024- No-
12-03 12)
_ Order (Se
L, [101063/2 05.12.202 ?232532 SUSANTA . COURT  |Dtd. at
024 4 024 KUMAR LENKA ) NO. 25 2024- No-
12-03 12)
WP (C) - Order (Se
Jg [101064/2 05.12.202 |3 007 |SHARMISTHA COURT  |Dtd. at
024 4 024 SAMAL NO. 25 2024- No-
12-04 12)
WP (C) - Order (Se
101065/2 |05.12.202 COURT  |Dtd. at
79 024 4 32288/2 M.K.NAYAK C. NO. 25 2025 No-
01-06 12)
Order (Se
5o [101066/2 [05.12.202 P22 A, k. . COURT Dtd. | |at
024 4 024 BEHERA ) NO. 25 2024- No-
12-03 11)
WRIT (Se
WP (C) - Order |BRANCH |7
81 101067/2 105.12.202 30228/2 SHARMISTHA COURT Dtd. (DIVISI ;O_
024 4 s SAMAL NO. 25 |2024- |ON 55
12-04 BENCH- )
2)
(Se
Order
101068/2 [05.12.202 ABLAPL- [KARTIK COURT  |Dtd. at
82 024 4 13517/2 |CHANDRA C. NO o5 2024 No-
024 TRIPATHY . 110
12-03
)
WP (C) — Order ;ie
g3 (101069/2 (05.12.202 30 507 |SHARMISTHA COURT  |Dtd. e
024 4 SAMAL NO. 25 |2024-
024 110
12-04
)
WP (C) - Order ;ie
gq [101071/2 [05.12.202 30 007 |SHARMISTHA COURT  |Dtd. e
024 4 o SAMAL NO. 25 |2024- 55

12-04




WP (C) - Order at
101072/2 [05.12.202 B.R.SENAPAT COURT  |Dtd.
85 28243/2 No-
024 4 oa I NO. 25 [2024- 00
12-04
)
WP (C) - Order ;ie
101073/2 |05.12.202 B.R.SENAPAT COURT Dtd.
86 28434/2 No-
024 4 oa I NO. 25 [2024- 00
12-04 )
WP (C) - Order ;ie
87 101074/2 |05.12.202 30224/2 SHARMISTHA COURT Dtd. No—
024 4 SAMAL NO. 25 |2024- °
024 110
12-04
)
WP (C) - Order ;ie
gg [L01075/2 [05.12.202 [jo ca® | b op o COURT  |Dtd. -
024 4 oa NO. 25 [2024- 00
12-04
)
WP (C) - Order ;ie
89 101077/2 |05.12.202 30223/2 SHARMISTHA COURT Dtd. No—
024 4 SAMAL NO. 25 |2024- °
024 110
12-04
)
WP (C) - Order ;ie
101078/2 [05.12.202 B.R.SENAPAT COURT  |Dtd.
90 28563/2 No-
024 4 oa I NO. 25 [2024- 0
12-04
)
Order (Se
oy [101079/2 |05.12.202 [1016)°  |suarMISTHA CouRT  [ptd. IR0t at
024 4 024 SAMAL NO. 25 |2024- 6 No-
12-04 26)
WP (C) - Order (Se
oy [101080/2 [05.12.202 |Joo7 ", [B.R.SENAPAT COURT  |Dtd. at
024 4 oa 1 NO. 25 [2024- No-
12-04 26)
WP (C) — Order (Se
o3 [L01081/2 |05.12.202 |30 ~ " |SHARMISTHA COURT  |Dtd. at
024 4 024 SAMAL NO. 25 |2024- No-
12-04 26)
WP (C) — Order (Se
o4 [101083/2 [05.12.202 |)c,o)", [B.R.SENAPAT COURT  |Dtd. at
024 4 oa T NO. 25 [2024- No-
12-04 26)
Order (Se
o5 [101084/2 [05.12.202 10101 |suarMTsTHA COURT [prd. P20 lat
024 4 020 SAMAL NO. 25 [2024- | No-
12-04 26)
101085/2 [05.12.202 [wp(C) - COURT |Order |WRIT (Se
%€ 1024 4 30085/2 | -1 -NAYRK NO. 25 |Dtd.  |[BRANCH- |at




024 2024- |1 No-
12-04 2)
Order (Se

o7 [101086/2 [05.12.202 [0 17 |sHARMISTHA COURT [prd.  [[R70. lat
024 4 024 SAMAL NO. 25 [2024- | No-
12-04 43)
WP (C) - Order (Se

o |101087/2 105.12.202 |0 7" |B.R.SENAPAT | COURT  |Dtd. at
024 4 022 I NO. 25 |2024- No-
12-04 43)
WP (C) - Order (Se

99 101088/2 |05.12.202 30217/2 SHARMISTHA C COURT Dtd. at
024 4 024 SAMAL : NO. 25 [2024- No-
12-04 43)
WP (C) - Order (Se

10 /101089/2 05.12.202 COURT  |Dtd. at
0 |24 4 32242/2 S.DAS C- NO. 25 12025- No-
01-06 43)
WP (C) - Order (Se

10 |101090/2 |05.12.202 |30, ¢ |SHARMISTHA |, COURT  |Dtd. at
1 024 4 024 SAMAL . NO. 25 2024- No-
12-04 43)
WP (C) - Order (Se

10 |101091/2 (05.12.202 |jgc 0, |B.R.SENAPAT | COURT  |Dtd. at
2 024 4 022 I NO. 25 [2024- No-
12-03 43)
Order (Se

10 101093/2 [05.12.202 ggégé/z SHARMISTHA | COURT  |Dtd. gEiECH_ at
3 024 4 004 SAMAL . NO. 25 [2024- |o No-
12-04 43)
WP (C) - Order (Se

10 |101094/2 |05.12.202 |;o0rc", |B.R.SENAPAT |, COURT  |Dtd. at
4 024 4 004 I NO. 25 |2024- No-
12-04 43)
Order (Se

10 |101095/2 |05.12.202 25252/2 SHARMISTHA |, CouRT [ptd. A0t at
5 024 4 024 SAMAL ) NO. 25 2024- 5 No-
12-04 32)
10 |101096/2 [05.12.202 ["E(C)~ COURT giier ;ie
6 |024 4 52149/2 M.NAIK C- NO. 25 |2024- No-
12-03 32)
Order (Se

10 [101098/2 [05.12.202 5017 |suarMIsTHA |, COURT [prd. P20 lat
7 024 4 024 SAMAL : NO. 25 [2024- [ No-
12-04 26)
WP (C) — Order (Se

10 |101099/2 (05.12.202 |30,7 , |SHARMISTHA |, COURT  |Dtd. at
8 |024 4 024 SAMAL : NO. 25 [2024- No-
12-04 26)
10 [101100/2 [05.12.202 [WP(C)- [SHARMISTHA |C. (COURT  |Order |[WRIT  |(Se




9 1024 4 30210/2 |SAMAL NO. 25 |Dbtd. BRANCH- |at
024 2024- 5 No-
12-04 21)
WP (C) - Order (Se
11 1101102/2 |05.12.202 30209/2 SHARMISTHA COURT Dtd. at
0 1024 4 024 SAMAL NO. 25 [2024- No-
12-04 21)
WP (C) - Order (Se
11 |101103/2 |05.12.202 30208/2 SHARMISTHA COURT Dtd. at
1 024 4 024 SAMAL NO. 25 12024- No-
12-04 21)
Order (Se
11 10110472 [05.12.202 ﬁ’iﬁ:?z o SAMAL COURT  |Dtd. at
2 1024 4 024 NO. 25 [2024- No-
12-02 21)
_ Order (Se
11 [101105/2 [05.12.202 "3“52(8)5/2 SHARMISTHA COURT [prd. [P0t lat
3 (024 4 024 SAMAL NO. 25 |2024- p No-
12-04 26)
Order (Se
ABLAPL-
11 |101106/2 |05.12.202 COURT Dtd. at
2 lo2a 4 33283/2 P PARIDA NO. 25 |2024- BAIL-1 No-
12-03 4)
WP (C) - Order (Se
11 1101107/2 |05.12.202 302042 SHARMISTHA COURT Dtd. at
5 (024 4 024 SAMAL NO. 25 |2024- No-
12-04 4)
Order (Se
11 [101108/2 [05.12.202 ?22?532 ASHOK KUMAR COURT  |Dtd. at
6 1024 4 024 SWAIN 1 NO. 25 [2024- No-
12-03 4)
WP (C) — Order (Se
11 |101110/2 |05.12.202 30203/2 SHARMISTHA COURT Dtd. at
7 (024 4 024 SAMAL NO. 25 |2024- No-
12-04 4)
Order (Se
ABLAPL-
11 |101111/2 |05.12.202 COURT Dtd. at
8 1024 4 32267/2 P BARIK NO. 25 [2024- BATL-2 No-
12-03 12)
Order (Se
ABLAPL-
11 /101112/2 |05.12.202 COURT Dtd. at
9 024 4 32269/2 PK BARIK NO. 25 |2024- No-
12-03 12)
WP (C) - Order (Se
12 1101113/2 |05.12.202 30201/2 SHARMISTHA COURT Dtd. at
0 024 4 024 SAMAL NO. 25 |2024- No-
12-04 12)
Order (Se
ABLAPL-
12 /101114/2 |05.12.202 COURT Dtd. at
1 loza 4 32237/2 PK BARIK NO. 25 |2024- BAIL-2 No-
12-03 16)




Order (Se
ABLAPL- COURT
12 1101115/2 |05.12.202 12183/2 |A K PADHT c. NO. 2 Dtd. at
2 024 4 024 OLD 2024- No-
12-03 16)
Order (Se
WP (C) — COURT
12 1101116/2 |05.12.202 27795/2 |R.SAMAL c. NO. 2 Dtd. at
3 024 4 024 OLD 2024- No-
12-02 16)
Order (Se
BLAPL- COURT
12 110111772 105.12.202 Y9944 /70 |7 prADHAN |C. No. 2 Pt BATL-2 °F
4 024 4 24 OLD 2024- No-
12-04 9)
Order (Se
BLAPL- COURT
12 1101118/2 |05.12.202 8998/20 RK MOHANTY |C. NO. 2 Dtd. at
5 024 4 24 OLD 2024- No-
12-04 9)
Order (Se
WP (C) - COURT
12 1101119/2 |05.12.202 27491/2 |D.BISWAL c. NO. 2 Dtd. at
[ 024 4 024 OLD 2024- No-
12-03 9)
Order (Se
WP (C) - WRIT
12 1101120/2 |05.12.202 COURT Dtd. at
7 024 4 32291/2 R K BARIK C. NO. 25 12024- ]Z;RANCH No—
12-16 27)
Order (Se
BLAPL-
12 |101121/2 |05.12.202 COURT Dtd. at
8 024 4 2217/20 D SAMAL C. NO. 25 |2024- BAIL-1 No-
12-04 6)
Order (Se
WP (C) — WRIT
12 |101122/2 |05.12.202 COURT Dtd. at
9 024 4 32257/2 D.BISWAL C. NO. 25 |2024- ]ZRANCH No—
12-03 26)
Order (Se
WP (C) - WRIT
13 1101123/2 |05.12.202 COURT Dtd. at
0 024 4 32241/2 R.C.MUDULI |[C. NO. 25 |2024- ]?RANCH No-
12-02 18)
WP (C) - Order (Se
13 1101124/2 |05.12.202 COURT Dtd. at
1 024 4 32208/2 T.SWAIN C- NO. 25 |2024- No-
11-30 18)
Order (Se
13 |101125/2 |05.12.202 ?55“1:)2/2 M/S. SURYAKA | CouRT  [ptd. IR0t at
2 024 4 013 NTA DWIBEDI : NO. 25 12024- 6 No-
11-29 26)
Order (Se
13 101126/2 [05.12.202 [ME(C)- COURT  |Dtd. at
3 024 4 32234/2 K.PARIDA C- NO. 25 |2024- No-—
11-29 26)
WP (C) — Order WRIT (Se
Lll?) 32111127/2 25'12'202 16364/2 |R.C.MUDULI |C. ESURgS Dtd. BRANCH- |at
024 . 2024- 5 No-




12-02 21)
Order (Se
13 |101128/2 |05.12.202 "E(C)- COURT  |Dtd. at
5 |24 4 82258/2 H K MOHANTA NO. 25 |2024- No-
12-04 21)
WP (C) - Order (Se
13 |101129/2 [05.12.202 COURT Dtd. at
6 (024 4 32322/2 T.BARIK NO. 25 |2024- No-
12-02 21)
Order (Se
13 |101130/2 [05.12.202 ["E(C)- COURT  |Dtd. at
7 lo2a 4 32106/2 G D MAALICK NO. 25 |2024- No-
12-04 21)
Order (Se
13 |101132/2 [05.12.202 ME(C)- COURT  |Dtd at
8 (024 4 32249/2 SARAT DASH NO. 25 |2024- No-
12-04 21)
WP (C) - Order (Se
13 [101133/2 |05.12.202 COURT  |Dtd. at
9 024 4 52232/2 N K ROUT NO. 25 /9999- No-
12-31 21)
Order (Se
WP (C) -
14 |101134/2 |05.12.202 282512 PR COURT  |Dtd. at
0 |024 4 024 SENAPATI NO. 25 |2024- No-
12-04 21)
Order (Se
14 |101135/2 [05.12.202 [PLAPL PRAKASH COURT  |Dtd. at
9371/20 |CHANDRA BAIL-1
1 (024 4 4 DASH NO. 25 |2024- No-
12-04 1)
Order (Se
BLAPL-
14 [101138/2 |05.12.202 COURT  |Dtd. at
P A 2253/20 PK BEHERA No. 25 |ogpa- [BAIL-2 |-
12-04 10)
Order (Se
BLAPL-
14 |101140/2 |05.12.202 COURT  |Dtd. at
3 (024 4 2282/20 MR BARIK NO. 25 |2024- No-
12-04 10)
Order (Se
BLAPL-
14 [101141/2 |05.12.202 COURT  |Dtd. at
4 024 4 2284/20 PK BEHERA NO. 25 |2024- No-
12-04 10)
Order (Se
BLAPL-
14 |101142/2 |05.12.202 COURT  |Dtd. at
5 |24 4 2248/20 P NAYAK NO. 25 12024- No-
12-04 10)
WP (C) - Order (Se
14 |101143/2 [05.12.202 28774/2 H. K. COURT Dtd. at
6 (024 4 024 MOHANTA NO. 6 |2025- No-
01-09 10)
14 |101144/2 |05.12.202 [WP(C)- |H. K. COURT |Order (Se
7 024 4 29257/2 |MOHANTA NO. 6 |Dtd. at




024 2025- No-
01-09 10)
WP (C) - Order (Se
14 |101145/2 [05.12.202 COURT Dtd. at
8 1024 4 32256/2 A. K. DAS IC. NO. 6 |2024- No-
12-04 10)
WP (C) - Order (Se
14 |101146/2 |05.12.202 COURT Dtd. at
9 024 4 33246/2 A. K. DAS C- NO. 6 2024- No-
11-11 10)
WP (C) - Order (Se
15 |101147/2 |05.12.202 COURT Dtd. at
0 024 4 32289/2 A. K. DAS IC. NO. 6 |2024- No-
11-11 10)
WP (C) - Order (Se
15 |101148/2 |05.12.202 COURT Dtd. at
1 |lo2a 4 32350/2 G. JAYSINGH C. NO. & 2024- No-
12-03 10)
Order (Se
WP (C) - WRIT
15 |101149/2 |05.12.202 COURT Dtd. at
2 024 4 82239/2 U. P. BAG [C. NG. 6 2024— ERANCH No-
12-02 32)
Order (Se
15 [101150/2 [05.12.202 "2”9’;,(7:)1;2 N COURT  |Dtd. at
3 (024 4 024 o : NO. 6 2024- No-
12-03 32)
WP (C) - Order (Se
15 |101151/2 |05.12.202 COURT Dtd. at
4 lo2a 4 32268/2 M. R. SAHOO |C. NO. & 2024- No-
12-03 32)
Order (Se
15 [101152/2 [05.12.202 252%;2 s % sang o COURT  |Dtd. at
5 (024 4 024 o : NO. 6 2024- No-
12-18 32)
WP (C) — Order (Se
15 |101154/2 |05.12.202 20416/2 A. K. c COURT Dtd. at
6 (024 4 024 MISHRA : NO. 6 2024- No-
12-16 32)
15 |101155/2 [05.12.202 ["E(C)- COURT giier a(nfe
7 1024 4 32271/2 R. K. SAHOO C. NO. 6 2024- No-
12-03 32)
WP (C) - Order (Se
15 |101156/2 [05.12.202 295142 G. K. c COURT Dtd. at
8 024 4 024 SUNDARAY : NO. 6 2024- No-
12-02 32)
Order (Se
ABLAPL-
15 |101157/2 |05.12.202 COURT Dtd. at
5 024 A 32204/2 B BEHERA C. NO. 6 |20pa- [BAIL=2 o
12-03 12)
116 |101158/2 [05.12.202 WP(C)- |J. SAHOO  [C. ICOURT  |Order (Se




0 024 4 29636/2 NO. 23 |Dtd. at
024 2025- No-
02-17 12)
WP (C) - Order (Se
16 |101159/2 |05.12.202 COURT Dtd. at
1 024 4 32265/2 D. NAYAK —|C. NO. 23 12025- No-
02-17 12)
WP (C) - Order (Se
16 101160/2 105.12.202 COURT  |Dtd. at
2 o024 4 32256/2 A. K. JATL |C. NO. 23 |2024- No-
11-25 12)
Order (Se
16 [101162/2 [05.12.202 [7¢ (5)° a. . COURT [prd.  [I37F . lat
3 |o24 4 s PATTJOSHI : NO. 23 |2024- [ No-
12-03 31)
WRIT (s
W (C) - Order |BRANCH |7
16 |101164/2 |05.12.202 5o 05", [A. . COURT  |Dtd. (DIVISI ; B
4 024 4 oa PATTJOSHI : NO. 23 [2024- |ON 1§3
12-03  [BENCH- |
2)
WP (C) - Order ;ie
16 |101165/2 |05.12.202 |yg 00" (B, . COURT  |Dtd. oo
5 |024 4 PATTJOSHT . NO. 23 2024- °©
024 113
12-03
)
Order (Se
16 1101167/2 |05.12.202 gg;gé/z A. . COURT [prd. [P0t lat
6 024 4 oa PATTJOSHT : NO. 23 [2024- | No-
12-03 27)
WP (C) — Order (Se
16 |101168/2 |05.12.202 |,-557, A, . COURT  |Dtd. at
7 1024 4 o4 MOHAPATRA . NO. 23 |2024- No-
12-03 27)
CRLA— Order (Se
16 |101170/2 |05.12.202 |/ =" |DILLIP . COURT  |Dtd. at
8 024 4 54 SAMAL : NO. 20 |2024- No-
11-29 27)
CMP— Order (Se
16 |101186/2 105.12.202 COURT  |Dtd. at
9 024 4 2212/20 N. C. SINHAC. NO. 20 2024- No-
11-28 27)
Order (Se
17 10119872 [05.12.202 ?222532 b BAG . COURT  |Dtd. at
0 024 4 0o : NO. 20 |2024- No-
12-03 27)
Order (Se
ABLAPL-
17 101199/2 105.12.202 COURT  |Dtd. at
1 024 4 32273/2 PK MOHANTY |C. NO. 20 |2024- No-
12-03 27)
17 [101200/2 [05.12.202 |[ABLAPL- |PK MOHANTY |C. ICOURT  |Order (Se




2 1024 4 13575/2 NO. 20 |Dtd. at
024 2024- No-
12-03 27)
Order (Se
ABLAPL-
17 |101201/2 |05.12.202 COURT Dtd. at
3 (024 4 é2271/2 PK MOHANTY NO. 20 [2024- No-
12-03 27)
Order (Se
BLAPL-
17 |101202/2 |05.12.202 COURT Dtd. at
1 lo2a 4 2205/20 G JAYASINGH NO. 20 |2024- No-
12-04 27)
Order (Se
BLAPL-
17 |101203/2 [05.12.202 COURT Dtd. at
5 (024 4 2267/20 J BEHERA NO. 20 [2024- No-
12-04 27)
_ Order (Se
17 |101204/2 [05.12.202 ];’Iizgf;%o R COURT  |Dtd. at
6 (024 4 54 NO. 20 |2024- No-
12-04 27)
Order (Se
17 10120672 [05.12.202 2??5320 p xam COURT  |Dtd. at
7 (024 4 by NO. 20 [2024- No-
12-04 27)
Order (Se
BLAPL-
17 1101207/2 |05.12.202 COURT Dtd. at
8 1024 4 2}156/20 G SAHOO NO. 20 |2024- No-
12-04 27)
BLAPL— Order (Se
17 |101208/2 |05.12.202 9152/20 AMLAN c COURT Dtd. BATL—1 at
9 1024 4 04 SHAKTI PAUL NO. 20 [2024- No-
12-04 3)
Order (Se
BLAPL-
18 |101209/2 |05.12.202 COURT Dtd. at
0 024 4 2138/20 D SAMAL NO. 20 [2024- BAIL-1 No-
12-04 1)
Order (Se
BLAPL-
18 |101210/2 |05.12.202 COURT Dtd. at
1 1024 4 2102/20 PK JENA NO. 20 [2024- No-
12-04 1)
Order (Se
BLAPL-
18 |101212/2 |05.12.202 COURT Dtd. at
2 1024 4 2263/20 RK MALLICK NO. 20 |2024- No-
12-04 1)
Order (Se
18 |101213/2 |05.12.202 |JCRLA- S . CHOUDHURY COURT Dtd. ERIMINA at
3 1024 4 43/2017 : NO. 5 2024- APPEAL No-
12-03 5)
WP (C) — Order WRIT (Se
18 |101214/2 |05.12.202 COURT Dtd. BRANCH |at
4 o024 4 32224/2 R.K.MALLICK NO. 5 |2024- |(DIVIST No-
12-04 ON 101




BENCH- |)
1)
Order (Se
18 101216/2 [05.12.202 |SRLA B.P.TRIPATH COURT  |Dtd. CRIMINA | ¢
449/201 C. L
5 024 4 - Y NO. 7 2024- APPEAL No-
12-04 8)
Order (Se
18 1101217/2 [05.12.202 |SBLA COURT  |Dtd. CRIMINA | ¢
267/202 |H.TRIPATHY |[C. L
6 (024 4 4 NO. 5 2024~ APPEAL No-
12-03 10)
Order (Se
18 |101218/2 |05.12.202 |JCRLA- D PRADHAN c COURT Dtd. ERIMINA at
7 024 4 29/2021 . . NO. 9 2024- APPEAL No-
12-04 9)
Order (Se
WP (C) - COURT WRIT
18 |101219/2 |05.12.202 19246/2 |M.DAS c. NO. 3 Dtd. BRANCH- at
8 1024 4 021 oD 2024~ A No-
12-02 37)
Order (Se
WP (C) - COURT WRIT
18 1101221/2 105.12.202 |19, c5/> |a. K.MISHRA |C. No. 3 Ptd BRANCH- |2©
9 1024 4 023 oD 2024~ p No-
12-02 25)
Order (Se
WP (C) - COURT WRIT
19 1101222/2 105.12.202 18018/2 |B.BEHERA C. NO. 3 btd. BRANCH- at
0 |024 4 022 oLD 2024- p No-
12-02 35)
Order (Se
WP (C) - WRIT
19 1101224/2 |05.12.202 COURT Dtd. at
1 lo2a 4 33387/2 J.P.KAR C. NO. 25 |2024- ?RANCH— No-
12-02 2)
WP (C) - Order (Se
19 |101225/2 |05.12.202 21433/2 TATHAGATA c COURT Dtd. at
2 1024 4 024 SAHOO : NO. 25 [2024- No-
12-04 2)
WP (C) — Order (Se
19 |101226/2 |05.12.202 91443/2 TATHAGATA c COURT Dtd. at
3 1024 4 024 SAHOO : NO. 25 [2024- No-
12-04 2)
WP (C) - Order (Se
19 |101227/2 |05.12.202 21434/2 TATHAGATA c COURT Dtd. at
4 1024 4 024 SAHOO : NO. 25 [2024- No-
12-04 2)
WP (C) - Order (Se
19 |101228/2 |05.12.202 91437 /2 TATHAGATA c COURT Dtd. at
5 024 4 024 SAHOO : NO. 25 2024- No-
12-04 2)
Order (Se
WP (C) - WRIT
19 |101229/2 |05.12.202 COURT Dtd. at
6 024 A ;34/202 B K PANDA C. NO. 25 |2024- gRANCH No-
12-03 39)
19 [101230/2 [05.12.202 [wp(C)- [saNJAY c. (COURT  |Order |[WRIT  |(Se




7 024 4 19376/2 |SAHOO NO. 25 |Dtd. BRANCH- |at
023 2024- |3 No-
12-04 33)
Order (Se
19 [101231/2 [05.12.202 ["E(C)-  MR.TAPAN COURT  |Dtd. WRIT ¢
s lo2a . 15113/2 |JENA o No. 25 |20pa. |[BRANCH- °°-
015 SAMANTA Tocos |8 21)
WRIT (se
WP (C) Order  [BRANCH |2
19 |101232/2 [05.12.202 COURT Dtd. (DIVISI
s losa . 32271/2 TAPAN NAYAK [C. oo 1 |osa-  lon T§5
12-04 |BENCH-
2)
WP (C) - Order éie
20 1101233/2 105.12.202 29928/2 |8 ¥ PARITA |c. COURT  |Dtd. No-
0 (024 4 024 NO. 1 [2024- 118
12-04
)
Order (Se
WP (C) - WRIT
20 |101234/2 [05.12.202 COURT  |Dtd. at
1 loza . 32281/2 TAPAN NAYAK [C. No. 1 |2oza- gRANCH No-
12-04 43)
WP (C) - Order (Se
20 1101235/2 105.12.202 COURT  |Dtd. at
2 024 4 32228/2 M NAYAK C- NO. 1 |2024- No-
12-04 43)
WP (C) — Order (Se
20 |101236/2 [05.12.202 COURT  |Dtd. at
5 lo2a 4 32231/2 TAPAN NAYAK |C. NO. 1 5024 No-
12-04 43)
20 101237/2 |05.12.202 MATA- COURT giier FIRST ;ie
4 024 4 §11/2O2 P K MOHANTY |C. NO. 1 [2024- |APPEAL |No-
12-04 4)
20 |101238/2 |05.12.202 MATAC COURT giier FIRST éie
5 |024 4 éll/zoz P SETHY C- NO. 1 [2024- |APPEAL |No-
12-04 4)
Order (Se
TRPCRL-
20 |101239/2 [05.12.202 COURT  |Dtd. at
e lo2a . 101/202 R.K.DEHURY |C. Mo 16 |2024- No-
12-03 4)
Order (Se
WP (C) - WRIT
20 1101240/2 |05.12.202 COURT Dtd. at
g s 8§§69/2 R.SAMAL C. No. 16 |2024- ?RANCH No-
12-03 30)
Order (Se
WP (C) - WRIT
20 |101241/2 [05.12.202 COURT  |Dtd. at
s looa . 1206/20 N.C.SINHA |[C. No. 16 |202a- §RANCH— No-
12-03 18)
20 [101242/2 [05.12.202 |[ABLAPL- |T. R. DAS |C. ICOURT  |Order (Se




9 024 4 13588/2 NO. 16 |Dtd. at
024 2024- No-
12-03 18)
WP (C) - Order (Se
21 |101243/2 105.12.202 COURT Dtd. at
0 024 4 82299/2 R.R.DAS NO. 25 |2024- No-
12-18 18)
Order (Se
21 |101244/2 |05.12.202 RBLAPL COURT I 4. at
13574/2 |T. R. DAS NO. 2
1 024 4 024 OLD 2024- No-
12-03 18)
Order (Se
WP (C) — COURT
21 |101245/2 |05.12.202 27203/2 |R.C.MALLICK NO. 2 Dtd. at
2 024 4 024 OLD 2024- No-
12-04 18)
Order (Se
WP (C) - COURT
21 |101246/2 105.12.202 27235/2 |T.SWAIN NO. 2 Dtd. at
3 024 4 024 OLD 2024- No-
12-04 18)
WP (C) - Order (Se
21 1101247/2 |05.12.202 COURT Dtd. at
4 o024 4 32281/2 H. K. BHOL NO. 23 |2025- No-
01-02 18)
Order (Se
WP (C) — WRIT
21 1101249/2 |05.12.202 COURT Dtd. at
5 024 4 32[6170/2 D.K.MOHANTY NO. 23 |2024- ]?RANCH— No-
12-04 10)
Order (Se
WP (C) — WRIT
21 |101250/2 |05.12.202 COURT Dtd. at
6 024 4 82280/2 H. K. BHOL NO. 23 12025- ?RANCH No—
01-02 31)
WP (C) — Order (Se
21 |101251/2 |05.12.202 COURT Dtd. at
7 024 4 32206/2 R.C.MALLICK NO. 23 |2024- No-
12-04 31)
Order (Se
WP (C) — WRIT
21 |101252/2 |05.12.202 COURT Dtd. at
8 024 4 82277/2 H. K. BHOL NO. 23 12025- SRANCH No—
01-02 48)
WP (C) — Order (Se
21 |101253/2 |05.12.202 COURT Dtd. at
9 024 4 52246/2 S. DAS NO. 23 |2024- No-
12-03 48)
WP (C) - Order (Se
22 1101254/2 105.12.202 COURT Dtd. at
0 024 4 32123/2 K.S.DAS NO. 23 |2024- No-—
12-04 48)
WP (C) — Order (Se
22 |101255/2 |05.12.202 26146/2 B. K. COURT Dtd. at
1 024 4 024 MOHARANA NO. 23 12024- No-
12-03 48)




WP (C) - Order (Se
22 1101257/2 |05.12.202 261482 B. K. COURT Dtd. at
2 1024 4 024 MOHARANA NO. 23 |2024- No-
12-03 48)
Order (Se
WP (C) - WRIT
22 1101258/2 |05.12.202 COURT Dtd. at
3 024 4 éi263/2 R.K.BARIK NO. 23 [2024- ERANCH No-
11-28 37)
WP (C) - Order (Se
22 1101259/2 |05.12.202 COURT Dtd. at
4 o024 4 32248/2 S. DAS NO. 23 |2024- No-
12-03 37)
Order (Se
22 101260/2 |05.12.202 [CRLA COURT  |Dtd. CRIMINA | ¢
389/201 |J.K.MOHANTY L
5 1024 4 p NO. 22 /9999- appEar,  |NOT
12-31 4)
WP (C) - Order (Se
22 1101261/2 |05.12.202 COURT Dtd. at
6 |024 4 82}191/2 L. D. SAHU NO. 6 12024~ No-
12-16 4)
_ Order (Se
22 1101262/2 (05.12.202 ?g?%zo PARTHA COURT  |Dtd. at
7 1024 4 52 SARATHI DAS NO. 6 2024~ No-
12-04 4)
WP (C) - CHIEF Order (Se
22 1101263/2 |05.12.202 23371/2 M. K. JUSTICE |Dtd. at
8 (024 4 o MOHANTY 'S 2025- No-
COURT 01-06 4)
WP (C) - CHIEF Order (Se
22 |101264/2 |05.12.202 JUSTICE |Dtd. at
5 lloza A 32213/2 H. S. SAHU ‘g 2024— No-
COURT 11-25 4)
WP (C) - CHIEF Order (Se
23 |101265/2 |05.12.202 JUSTICE |Dtd. at
o llo2a 4 52258/2 D. K. SWAIN ‘s 2024— No-
COURT 12-03 4)
WP (C) - Order (Se
23 |101266/2 |05.12.202 COURT Dtd. at
1 |24 4 82127/2 H. K. BHOL NO. 23 |2025- No-
01-02 4)
WP (C) — Order (Se
23 |101267/2 |05.12.202 COURT Dtd. at
2 024 4 38258/2 M. PANDA NO. 23 [2024- No-
12-03 4)
Order (Se
23 [101269/2 [05.12.202 252(5)7/2 H. K. COURT [prd.  [F300 . lat
3 1024 4 024 MOHANTY NO. 23 [2024- A No-
12-03 38)
WP (C) - Order WRIT (Se
j3 321270/2 25'12'202 17194/2 |A.K.BEHERA ;gURf Dtd. BRANCH |at
024 : 2024- (DIVISI |[No-




12-10 |oN 115
BENCH- |)
2)
WP (C) - Order ;ie
23 |101271/2 |05.12.202 |3 00" |H. K. COURT  |Dtd. o
5 |024 4 MOHANTA NO. 1 |2024- °
024 115
12-03
)
(Se
Order
CRLMC- at
23 |101272/2 05.12.202 COURT  |Dtd.
6 024 4 3210/20 J R BEHERA NO. 1 |2024- Ti5
12-02
)
WRIT (s
e (C) Order |BRANCH |7
23 |101273/2 (05.12.202 COURT  |Dtd. (DIVISI
7 lo24 4 82}128/2 H. K. BHOL NO. 23 |2025- |oN If(zjo
01-02  [BENCH- |
3)
WP (C) - Order ;ie
23 |101274/2 |05.12.202 COURT  |Dtd.
8 024 4 53297/2 A. SAHOO NO. 23 |2024- T;O
12-04
)
Order (Se
WP (C) - WRIT
23 |101275/2 (05.12.202 COURT  |Dtd. at
5 lo2a . 32231/2 K. C. MAJHI 7. 23 |2024- ?RANCH Noo
12-04 31)
Order (Se
WP (C) - WRIT
24 |101276/2 (05.12.202 COURT  |Dtd. at
3 lo2a . 82229/2 K. C. MAJHI w0, 23 |2o2a- ERANCH oo
12-04 43)
WP (C) - Order (Se
24 |101277/2 (05.12.202 |-2co, [G. S. COURT  |Dtd. at
1 |o2a 4 o4 MOHANTY NO. 23 2024- No-
12-04 43)
Order (Se
ABLAPL- COURT
24 |101278/2 (05.12.202 752500 | L Laes No. o |ptd. at
2 1024 4 07 oLp 2024- No-
12-03 43)
Order (Se
WP (C) - COURT WRIT
24 |101279/2 105.12.202 135,33/5 |a. MOHANTY vo. 2 |P¥%  |granca- 2°
3 |o24 4 0oa oLb 2024~ [g No-
12-03 43)
Order (Se
BLAPL- COURT
24 |101280/2 (05.12.202 |0, |0 o cany o, o |ptd. at
4 024 4 024 oLb 2024- No-
12-03 43)
Order (Se
WP (C) - COURT
24 |101281/2 (05.12.202 |Joooe’s |s guain No. o |ptd. at
5 |024 4 04 oLp 2024- No-
12-04 43)




Order (Se
24 101282/2 [05.12.202 ?222532 s. ;gURg Dtd. at
6 [024 4 02 CHOUDHURY onm 2024- No-
12-03 43)
Order (Se
24 |101283/2 105.12.202 ﬁgiégaz s. ;gURg Dtd. at
7 lo24 4 0 CHOUDHURY orm 2024- No-
12-02 43)
Order (Se

WP (C) - COURT
24 [101284/2 (05.12.202 |jo ot | L i v o prd. at
8 [024 4 0 onm 2024- No-
12-04 43)
Order (Se
24 |101285/2 [05.12.202 ?2?2532 s. ;gURg Dtd. at
9 024 4 0 CHOUDHURY oim 2024- No-
12-03 43)
Order (Se

WP (C) - COURT
25 |101286/2 (05.12.202 |y 100 |o gans N 5 |pte. at
0 |024 4 00 onm 2024~ No-
12-03 43)
_ Order (Se
25 101287/2 [05.12.202 S%ﬁi?zo s. ESURg Dtd. at
1 o024 4 . CHOUDHURY oim 2024- No-
12-04 43)
WP (C) - Order (Se
25 |101288/2 105.12.202 COURT  |Dtd. at
2 o024 4 32260/2 S. PANDA NO. 23 |2025- No-
03-05 43)
_ Order (Se
25 1101289/2 (05.12.202 522:320 DILLIP COURT  |Dtd. at
3 |024 4 2a SAMAL NO. 23 |2024- No-
12-04 43)
Order (Se
25 101290/2 [05.12.202 ["E(&)~ COURT  |Dtd. at
4 024 4 52260/2 P. K. JENA NO. 23 |2024- No-
12-03 43)
Order (Se

CRLREV- |PRAFULLA COURT
25 322291/2 25‘12‘202 697/202 |CHANDRA NO. 2 2824_ ;z_
4 ACHARYA OLD o i)
Order (Se

RPFAM-

25 |101292/2 105.12.202 COURT  |Dtd. at
6 |024 4 255/202 GITANJALI NO. 20 |2024- No-
12-17 43)
Order (Se
25 1101293/2 |05.12.202 "E(C)- COURT  |Dtd. at
7 lo24 4 32231/2 TK NAYAK NO. 20 |2024- No-
12-04 43)
TRP (C) - Order (Se
25 321294/2 25'12'202 385/202 [N. K. ROUT ;gUR$6 Dtd. at
4 . 2025- No-




01-13 43)
Order (Se
25 101296/2 |05.12.202 [RBLAPL- |SANTOSH COURT  |Dtd. at
13576/2 |KUMAR
9 024 4 024 DWIVEDY NO. 16 2024- No-
12-03 43)
Order (Se
BLAPL-
26 1101297/2 |05.12.202 COURT Dtd. at
0 1024 4 2232/20 D SAHOO NO. 16 [2024- No-
12-04 43)
Order (Se
BLAPL-
26 1101298/2 |05.12.202 COURT Dtd. at
ey 4 2160/20 B.K.PANDA No. 16 ||2024- BAIL-1 No-
12-04 5)
CRLMC— Order (Se
26 1101299/2 |05.12.202 4344/20 PRAKASH CH COURT Dtd. at
2 024 4 04 DAS NO. 16 [2024- No-
11-22 5)
Order (Se
BLAPL-
26 |101300/2 105.12.202 COURT Dtd. at
3 o2 4 2}118/20 GANGRAM DAS NO. 16 |2024- No-
12-04 5)
CMP- Order (Se
26 1101301/2 |05.12.202 COURT Dtd. at
4 1024 4 2229/20 M. BEHERA NO. 20 [2024- No-
12-03 5)
RPFAM— Order (Se
26 |101302/2 105.12.202 1747202 ABINASH COURT Dtd. FIRST at
5 1024 4 5 SUNDARAY NO. 20 [2024- APPEAL |No-
12-04 7)
_ Order (Se
26 [101303/2 [05.12.202 ?SZZ/“Z’IOZ b R SWALN COURT  |Dtd. FIRST lat
6 (024 4 5 NO. 20 [2024- APPEAL |No-
12-04 7)
Order (Se
26 /101304/2 |05.12.202 |LAA- DIBAKAR COURT Dtd. FIRST at
7 1024 4 40/2015 |SAMAL NO. 20 [2024- APPEAL |No-
12-04 3)
Order (Se
BLAPL-
26 /101305/2 |05.12.202 COURT Dtd. at
8 1024 4 2201/20 T R DAS NO. 20 |2024- BAIL-2 No-
12-04 8)
Order (Se
BLAPL- COURT
26 1101306/2 |05.12.202 8400/20 |S SAMAL NO. 2 Dtd. at
9 024 4 24 OLD 2024- No-
12-02 8)
RSA— Order (Se
27 1101307/2 |05.12.202 COURT Dtd. at
0 024 4 219/202 1.C.SAHU NO. 12 |2025- No-
03-03 8)
27 1101308/2 |05.12.202 |RSA- COURT Order (Se
1 024 4 3647202 |K-N-SAHOO NO. 12 |Dtd. at




4 2025- No-
03-03 8)
Order (Se
WP (C) - WRIT
27 1101309/2 |05.12.202 COURT Dtd. at
5 lo2a 4 i291/20 NC SINHA C. No. 12 ||2024- ?RANCH— No-
12-03 4)
RSA— Order (Se
27 1101310/2 |05.12.202 COURT Dtd. at
3 |024 4 326/202 P.K.BARIK  IC. NO. 12 |2025- No-
02-24 4)
Order (Se
BLAPL-
27 1101311/2 |05.12.202 COURT Dtd. at
4 o024 4 §i37/20 P R SWAIN IC. NO. 12 |2024- No-
12-04 4)
BLAPL.— Order (Se
27 1101312/2 |05.12.202 8469/20 DEBI PRASAD c COURT Dtd. BATL-1 at
5 (024 4 o4 DASH : NO. 12 |2024- No-
12-04 1)
Order (Se
BLAPL-
27 1101313/2 |05.12.202 COURT Dtd. at
6 (024 4 2277/20 MADAN DAS C- NO. 12 |2024- No-
12-04 1)
Order (Se
BLAPL-
27 1101314/2 |05.12.202 COURT Dtd. at
7 loza 4 2139/20 SAMIR BARIK [C. No. 12 |2024- BAIL-1 No-
12-04 5)
Order (Se
BLAPL-
27 1101315/2 |05.12.202 COURT Dtd. at
s lo2a 4 2272/20 SAMIR BARIK [C. No. 12 |2024- No-
12-04 5)
_ Order (Se
27 1101318/2 [05.12.202 ggégén P. K. - COURT [prd. [P0 lat
9 024 4 024 MISHRA : NO. 12 [2024- ¢ No-
12-03 24)
Order (Se
ABLAPL-
28 |1101319/2 |05.12.202 COURT Dtd. at
0 loza 4 32284/2 SK BHANJDEO |C. NO. 12 |2024- No-
12-04 24)
WP (C) - Order (Se
28 1101321/2 |05.12.202 COURT Dtd. at
1 (024 4 32291/2 M. R. SAHOO (C. NO. 12 |2024- No-
12-03 24)
Order (Se
28 101322/2 |05.12.202 ABLAPL- IBIBHUTI COURT  |Dtd. at
12447/2 |RANJAN C.
2 024 4 024 MOHANTY NO. 12 12024- No-
12-04 24)
BLAPL- Order (Se
28 1101324/2 |05.12.202 9726/20 PRATAP c COURT Dtd. BATL-1 at
3 (024 4 22 SAHOO : NO. 12 /9999- No-
12-31 3)
28 [101326/2 [05.12.202 |RSA- BISWAJIT  [C. DR (J) |Order |SECOND |(Se




4 1024 4 299/202 |DAS Dtd. APPEAL |at
2 2025- No-
02-17 1)
RSA— Order (Se
28 1101327/2 |05.12.202 Dtd. SECOND |at
5 1024 4 252/202 M K PANI PR (J) 2025- APPEAL |No-
03-03 7)
Order (Se
WP (C) - WRIT
28 1101328/2 |05.12.202 23656/2 M N MOHANTY DR (J) Dtd. BRANCH- at
6 024 4 023 2024- 6 No-
12-04 54)
28 101329/2 |05.12.202 CRDMC- COURT giger CRIMINA a(f:e
7 1024 4 §é94/20 P K MOHANTY NO. 12 [2024- L MISC |No-
12-18 5)
Order CRIMINA | (Se
CRLREV-
28 1101330/2 |05.12.202 COURT Dtd. L at
8 1024 4 219/202 P K MOHANTY NO. 15 [2025- REVISIO No-
01-17 N 5)
Order (Se
28 101331/2 [05.12.202 E??g(jzo BALARAM ;gURg Dtd. CRIMINA at
9 024 4 52 SINGH OLb 2025- L MISC |No-
02-05 2)
Order (Se
CRLMA- COURT
29 1/101332/2 |05.12.202 100/201 |s P SAHOO NO. 2 Dtd. BaTI—1 2t
0 |024 4 5 oLD 2024- No-
12-03 5)
Order (Se
29 [101334/2 (05.12.202 |5 70 " M. R. FOORY bra. | o at
1 |024 4 o ROUTRAY OLb 2024~ No-
12-04 9)
Order (Se
WP (C) - COURT WRIT
29 1101338/2 |05.12.202 30047/2 |B. K. SINGH NO. 2 Dtd. BRANCH- at
2 1024 4 024 oLD 2024~ A No-
12-03 27)
Order (Se
WP (C) - COURT
29 1101339/2 |05.12.202 29860/2 R. C. ROUT NO. 2 Dtd. at
3 024 4 024 oD 2024~ No-
12-03 27)
Order (Se
WP (C) - COURT
29 1101340/2 |05.12.202 28017/2 |S.K.BEHERA NO. 2 Dtd. at
4 1024 4 024 oD 2024- No-
12-03 27)
Order (Se
WP (C) - COURT
29 1101341/2 |05.12.202 29546/2 |B. K. SINGH NO. 2 Dtd. at
5 1024 4 024 oLD 2024- No-
12-03 27)
Order (Se
29 |101342/2 05.12.202 ["E(©) COURT  Ipi4. at
29870/2 |B. DAS NO. 2
9 024 4 024 OLD 2024- No-
12-03 27)




Order (Se
WP (C) - COURT WRIT
29 |101343/2 105.12.202 19599/5 |k. c. pawbalc.0. No. 2 |°t9:  |granca- [3°
7 024 4 024 OLD 2024- 3 No-
12-03 11)
Order (Se
WP (C) - COURT
29 1101344/2 |05.12.202 30032/2 |B. K. SINGH|C. NO. 2 Dtd. at
8 1024 4 024 oLD 2024- No-
12-03 11)
RSA— Order (Se
29 1101346/2 |05.12.202 392/202 N. K. c COURT Dtd. at
9 024 4 4 SATAPATHY : NO. 12 |2025- No-
01-20 11)
Order CRIMINA | (Se
CRLREV-
30 |101347/2 |05.12.202 COURT Dtd. L at
0 1024 4 242/202 H K PANDA C- NO. 12 |2024- REVISIO [No-
11-30 N 5)
Order CRIMINA | (Se
CRLREV-
30 (101348/2 |05.12.202 342/202 |p BASTIA c. COURT Dtd. L at
1 024 4 4 NO. 12 |2024- REVISIO [No-
11-30 N 5)
Order CRIMINA | (Se
CRLREV-
30 |/101349/2 |05.12.202 COURT Dtd. L at
2 1024 4 231/202 b K PANDA C- NO. 10 [2025- REVISIO No-
01-29 N 4)
Order (Se
BLAPL-
30 [101351/2 |05.12.202 COURT Dtd. at
3 o2 4 32230/2 JP KAR C- NO. 10 |2024- [BBRID=Z o _
12-04 8)
Order CRIMINA | (Se
30 |101352/2 |05.12.202 |CRLREV- |DEEPAK KU c COURT Dtd. L at
4 1024 4 59/2024 |PANDA : NO. 10 |2024- REVISIO [No-
12-03 N 3)
Order (Se
BLAPL-
30 |/101353/2 |05.12.202 COURT Dtd. at
= lo2a 4 2247/20 RK MALLICK |C. No. 10 |2024- BAIL-1 No-
12-04 6)
Order (Se
BLAPL-
30 |/101354/2 |05.12.202 COURT Dtd. at
6 1024 4 2277/20 L ACHARI C- NO. 10 |2024- No-
12-04 6)
Order (Se
BLAPL-
30 |/101355/2 |05.12.202 COURT Dtd. at
7 lo2a 4 2375/20 R. K. BARIK C. NO. 10 |2024- BAIL-1 No-
12-04 1)
CMP— Order (Se
30 |/101356/2 |05.12.202 COURT Dtd. at
s 024 A 3244/20 P. K. LENKA C. NO. 20 |2024- No-
12-04 1)
ABLAPL- |SANJIB Order (Se
go 321357/2 25'12'202 13654/2 |KUMAR C. ;gURgO Dtd. at
024 BHANJADEO : 2024- No-




| 12-04 1)
Order (Se
31 |101360/2 [05.12.202 ABLAPL— |SANJIB COURT  |Dtd. at
0 024 4 13653/2 KUMAR €9 no. 20 |2024- No-
024 BHANJADEO 12-04 1)
Order (Se
31 |101361/2 [05.12.202 §§2§232 s. . COURT  |Dtd. at
1 |o2a A o CHOUDHURY : NO. 20 |2024- No-
12-04 1)
Order (Se
31 [101362/2 [05.12.202 ?22?@32 SUVENDU . ;gURg Dtd. at
2 024 4 o BARTK : o 2024- No-
12-04 1)
Order (Se
31 [101363/2 [05.12.202 §§22232 SRINTBASH |, ;gURg Dtd. at
3 024 4 024 MOHANTY ) OL]E) 2024- No-
12-04 1)
Order (Se
31 |101364/2 [05.12.202 ??22?32 DILLIP . ;gURg Dtd. at
4 |o2a 4 o SAMAL : o 2024- No-
12-04 1)
Order (Se
ABLAPL- COURT
31110136572 105.12.202 |) 3659/5 . k. paTRA [C. vo. 2 |[P¥%  lgarp-2 2F
5 |024 4 o o 2024- No-
12-04 12)
Order (Se
31 |101366/2 [05.12.202 ??2?532 HIMANSHU | ;gURg Dtd. at
6 024 4 024 KUMR BRHOL . OL]E) 2024- No-
12-04 12)
_ Order (Se
31 [101368/2 [05.12.202 ?22?532 MANOJ KUMAR | ;gURg Dtd. at
7 lo2a 4 o PANT . o 2024- No-
12-04 12)
Order (Se
BLAPL-
31 101369/2 [05.12.202 COURT  |Dtd. at
8 |024 4 32218/2 H. K. PATRAC. NO. 17 |2024- No-
12-03 12)
Order (Se
ABLAPL- COURT
31 101370/2 (05.12.202 (oot |y e co %0 pra. at
9 |024 4 o o 2024- No-
12-02 12)
Order (Se
ABLAPL- COURT
32 [101371/2 (05.12.202 7500 e co " [ptd. arrp |3t
0 |024 4 oo oo 2024- No-
11-30 8)
Order (Se
ABLAPL- COURT
32 101372/2 [05.12.202 [go i o e TR pra. arr.q At
1 |o2a 4 o o 2024- No-
12-03 3)
32 [101373/2 [05.12.202 [We(C)- | o oo |o. COURT |order (Se
2 024 4 27498/2 NO. 2 |Dtd. at




024 OLD 2024~ No-
12-04 3)
Order (Se
BLAPL- COURT
32 |101374/2 |05.12.202 9107/20 |D SAMAL c. NO. 2 Dtd. at
3 024 4 24 OLD 2024- No-
12-04 3)
Order (Se
WP (C) - WRIT
32 |101375/2 |05.12.202 COURT Dtd. at
2 lo2a 4 82267/2 M. M. NAYAK [C. NO. 23 |2024- ERANCH No-
12-05 28)
Order (Se
FAO- MISC.
32 1101377/2 |05.12.202 COURT Dtd. at
| 4 §04/202 B D BISWAL |C. no. 23 ||l2024- 2E§EAL No-
11-29 : 8)
Order (Se
FAO- MISC.
32 1101378/2 |05.12.202 COURT Dtd. at
e lo2a A §04/202 B PARIDA C. No. 23 |2024- 2E§EAL No-
11-29 : 8)
32 [101380/2 |05.12.202 MATA- COURT giger FIRST &gis:e
7 (024 4 311/202 H K DASH C- NO. 23 [2024- APPEAL |No-
12-03 4)
_ Order (Se
32 [101381/2 [05.12.202 ??5?532 T.DHIREN | COURT  |Dtd. at
8 1024 4 024 KUMAR DORA : NO. 23 |2024- No-
12-05 4)
Order (Se
BLAPL-
32 /101382/2 105.12.202 COURT Dtd. at
9 1024 4 2259/20 BK PANDA C- NO. 23 [2024- No-
12-04 4)
Order (Se
BLAPL-
33 |/101386/2 |05.12.202 COURT Dtd. at
0 |024 4 2143/20 PK MOHANTY [C. NO. 23 [2024- No-
12-04 4)
Order (Se
BLAPL-
33 |/101387/2 |05.12.202 COURT Dtd. at
1 |024 4 2261/20 H JENA C- NO. 23 [2024- No-
12-04 4)
Order (Se
BLAPL-
33 /101388/2 |05.12.202 COURT Dtd. at
2 1024 4 2115/20 D SWAIN C- NO. 23 [2024- No-
12-04 4)
BLAPL— Order (Se
33 |101393/2 |05.12.202 9327 /20 BIBEKANANDA c COURT Dtd. BaTL-1 2T
3 1024 4 o2 MAHAPATRA : NO. 23 [2024- No-
12-04 14)
Order (Se
ABLAPL-
33 |/101395/2 |05.12.202 COURT Dtd. at
4 1024 4 ZZ48/20 MR ROUTRAY |C. NO. 23 [2024- No-
12-02 14)
33 [101398/2 [05.12.202 [aBLAPL- [D saMAL c. (COURT  |Order |BAIL-2 |(Se




5 [024 4 13651/2 NO. 2 |ptd. at
024 OLD 2024~ No-
12-04 8)
Order (Se
BLAPL- |BIBHUTI COURT
- (1)2411404/2 0°+12:292 19312/20 RaNIAN c.o. [o.2 |75 o
24 MOHANTY OLD o 5
Order (Se
33 |101410/2 [05.12.202 ?24]2320 A. K. <o ;gURg Dtd. at
7 lo24 4 S BEHERA A 2024- No-
12-04 8)
Order (Se
33 |101411/2 [05.12.202 2??:320 GANESH <o ;gURg Dtd. at
8 |024 4 o SAHOO I e 2024- No-
12-04 8)
_ Order (Se
33 101412/2 05.12.202 522320 GANESH <o ;gURg Dtd. at
9 024 4 S SAHOO A e 2024- No-
12-04 8)
Order (Se
WP (C) - WRIT
34 [100593/2 |05.12.202 GENER Dtd. at
" lo2a . 3351/20 B K DAS i 02 ERANCH e
04-26 45)
WRIT
B (C) BRANCH ;ie
34 |100971/2 [05.12.202 |50 |DIRECTOR OF GENER Entire |[(DIVISI 2°_
1 o024 4 s ESTATES AL Order |ON e
BENCH- |,
2)
RPFAM— Order (Se
34 |100972/2 [05.12.202 [yo¢'o, [DEBIDUTTA  |GENER Dtd. FIRST |at
2 024 4 S MOHAPATRA  |AL 2024- |APPEAL |No-
12-04 5)
WP (C) — Order (Se
34 [100991/2 [05.12.202 |o5 " MANOJ KUMAR GENER Dtd. at
3 |o24 4 022 RANA AL 2024~ No-
10-07 5)
CRLMC— Order (Se
34 |100999/2 (05.12.202 |35, [UMA SHANKAR GENER Dtd. CRIMINA |at
4 024 4 o PATEL AL 2024- |L MISC |No-
12-02 6)
WP (C) - Order (Se
34 [101000/2 [05.12.202 |- o 3" MANOJ KUMAR GENER Dtd. at
5 |024 4 022 RANA AL 2024~ No-
10-07 6)
WP (C) — Order (Se
34 |101001/2 [05.12.202 |y g-3" ) MANOJ KUMAR GENER Dtd. at
6 (024 4 02 RANA AL 2024~ No-
10-07 6)
34 [101004/2 [05.12.202 |[cRIMC- [UMA SHANKAR |GENER Order |CRIMINA |(Se
7 lo2a 4 3704/20 |PATEL AL Dtd. I MISC |at




24 2024- No-

12-02 6)
WP (C) - Order (Se

34 |101005/2 |05.12.202 23903/2 MANOJ KUMAR |GENER Dtd. at
8 024 4 024 RANA AL 2024- No-
10-07 6)
CRLMC— Order (Se

34 |101007/2 |05.12.202 3704/20 UMA SHANKAR GENER Dtd. CRIMINA |at
9 024 4 24 PATEL AL 2024- L MISC |No-
12-02 6)
WP (C) - Order (Se

35 |101009/2 |05.12.202 23903/2 MANOJ KUMAR |GENER Dtd. at
0 024 4 024 RANA AL 2024- No-
10-07 6)
WP (C) - Order (Se

35 |101011/2 |05.12.202 23903/2 MANOJ KUMAR |GENER Dtd. at
1 024 4 024 RANA AL 2024- No-
10-07 6)
WP (C) - Order (Se

35 |101013/2 |05.12.202 23903/2 MANOJ KUMAR |GENER Dtd. at
2 024 4 024 RANA AL 2024- No-
10-07 6)
WP (C) - Order (Se

35 |101018/2 |05.12.202 302922 SAROJ KUMAR |GENER Dtd. at
3 024 4 024 MISHRA AL 2024- No-
12-03 6)
WP (C) - Order (Se

35 |101036/2 |05.12.202 29888/2 KABITA GENER Dtd. at
4 024 4 024 PATRA AL 2024- No-
12-02 6)
WP (C) - Order (Se

35 ]101038/2 |05.12.202 299342 KABITA GENER Dtd. at
5 024 4 024 PATRA AL 2024- No-
12-02 6)
WP (C) — Order (Se

35 |101070/2 |05.12.202 27392/2 PRASANTA GENER Dtd. at
9 024 4 024 KUMAR JOSHI AL 2024- No-
11-25 6)
WP (C) - Judgeme (Se

35 |101076/2 |05.12.202 23903/2 MANOJ KUMAR |GENER nt Dtd. at
7 024 4 024 RANA AL 2024- No-
10-07 6)
WP (C) - Order (Se

35 1101082/2 |05.12.202 23903/2 MANOJ KUMAR GENER Dtd. at
8 024 4 024 RANA AL 2024- No-
10-07 6)
WP (C) — Order (Se

35 |101092/2 |05.12.202 24038/2 MANOJ KUMAR |GENER Dtd. at
9 024 4 024 RANA AL 2024- No-—
10-07 6)
36 [101097/2 [05.12.202 [wP(C)- [MANOJ KUMAR [GENER | Order (Se




0 [024 4 23901/2 [RANA AL Dtd. at
024 2024- No-
10-07 6)
WP (C) - Order (Se
36 |101101/2 |05.12.202 24204/2 MANOJ KUMAR |GENER Dtd. at
1 |o24 4 o RANA AL 2024- No-
10-21 6)
Order (Se
36 1101109/2 (05.12.202 ggéi}zo MANOJ KUMAR |GENER Dtd. il . lat
2 024 4 o RANA AL 2023- |7 No-
02-02 2)
Order (Se
36 101131/2 [05.12.202 g7 )" ' MANOJ KUMAR GENER Dtd.  [Iot . lat
3024 4 o RANA AL 2024- | No-
04-09 9)
WRIT (Se
B (C) Order [BRANCH | °
36 [101136/2 |05.12.202 16346/2 MANOJ KUMAR |GENER Dtd. (DIVISI ; _
4 024 4 072 RANA AL 2024- |ON o7
07-29 BENCH- )
1)
TRP (C) - Order a(f,e
36 |101137/2 |05.12.202 333/202 SURENDRA GENER Dtd. No—
5 |024 4 NATH PADHY (AL 2024~ °
4 107
11-29
)
TRP (C) - Order ;ie
36 [101139/2 |05.12.202 333/202 SURENDRA GENER Dtd. No—
6 024 4 NATH PADHY AL 2024-
4 107
11-29
)
(Se
36 |101153/2 [05.12.202 gfig};o BIRAJ KUMAR |GENER Entire o
7 024 4 0 DAS AL Brief e
)
Order (Se
36 101161/2 (05.12.202 |37 (&7 MANOJ KUMAR GENER Dtd. Lot . lat
8 024 4 > RANA AL 2022- |7 No-
03-03 34)
_ Order (Se
36 1101163/2 (05.12.202 ?552}20 MANOJ KUMAR |GENER Dtd. Lo . lat
9 024 4 Y RANA AL 2024- | No-
02-27 9)
Order (Se
37 [101166/2 [05.12.202 )0 §C)°  vanog kumar GENER Dtd. il . lat
0 024 4 o RANA AL 2024- | No-
02-27 9)
Order (Se
37 101169/2 [05.12.202 12 15)°  lvanog xumar [eeNER Dtd.  [Ior . lat
1 |o24 4 o RANA AL 2024- |7 No-
02-06 10)




Order (Se

37 |101171/2 [05.12.202 ?gég;/2 MANOJ KUMAR |GENER Dtd.  [Io- . lat
2 024 4 ool RANA AL 2023- 2 No-
06-08 26)
WPC (OA) Order (Se

37 1101172/2 |05.12.202 |- MANOJ KUMAR |GENER Dtd. OA at
3 |o24 4 1918/20 |RANA AL 2022- |Branch |No-
17 09-02 1)
Order (Se

37 |101173/2 [05.12.202 ?5;22/2 MANOJ KUMAR |GENER Dtd.  [Loc . lat
4 024 4 o RANA AL 2023- | No-
06-21 12)
WP (C) - Order (Se

37 1101175/2 |05.12.202 28105/2 DEBENDRA GENER Dtd. at
5 |024 4 o BEHERA AL 2024- No-
11-21 12)
WPC (OA) Order (Se

37 1101182/2 |05.12.202 |- MANOJ KUMAR |GENER Dtd. OA at
6 024 4 1920/20 |RANA AL 2022- Branch |[No-
17 09-02 1)
WP (C) - Order (Se

37 1101189/2 [05.12.202 28036/2 DEBENDRA GENER Dtd. at
7 024 4 024 BEHERA AL 2024- No-
11-22 1)
WP (C) - Order (Se

37 1101193/2 |05.12.202 28376/2 DEBENDRA GENER Dtd. at
8 024 4 024 BEHERA AL 2024- No-
11-26 1)
_ Order (Se

37 1101194/2 05.12.202 [WP(C)~  |KRISHNA GENER Dtd. at

27114/2 |CHANDRA

9 1024 4 o i AL 2024- No-
11-14 1)
CRLMC— Order (Se

38 1101195/2 [05.12.202 3704/20 UMA SHANKAR |GENER Dtd. CRIMINA at
0 024 4 24 PATEL AL 2024- L MISC |No-
12-02 6)
_ Order (Se

38 |101196/2 [05.12.202 ?giS;/z MANOJ KUMAR |GENER Dtd.  [Ior . lat
1 024 A s RANA AL 2022- |7 No-
11-11 25)
Order (Se

38 1101197/2 (05.12.202 [W£(C)-  |KRISHNA GENER Dtd. at

27137/2 |CHANDRA

2 024 4 o g AL 2024- No-
11-14 25)
WP (C) - Order (Se

38 1101205/2 |05.12.202 29517/2 LALATENDU GENER Dtd. at
3 lo24 4 o SAMAL AL 2024- No-
11-30 25)
38 [101211/2 [05.12.202 ggé?i;z DEBENDRA  |GENER Petitio ;ie
4 024 4 024 BEHERA AL n No-




25)

Order (Se
38 [101215/2 [05.12.202 17 (9 uaNOg KUMAR [GENER Dtd.  [Ioo . lat
5 1024 4 b RANA AL 2022- | No-
12-02 24)
Order (Se
38 |101220/2 |05.12.202 ?2??232 ASUTOSH GENER Dtd. at
6 1024 4 02 TRIPATHY AL 2024- No-
12-02 24)
Order (Se
38 |101223/2 |05.12.202 ?22??32 ASUTOSH GENER Dtd. at
7 1024 4 0o TRIPATHY AL 2024- No-
12-02 24)
WRIT
order |BRANCH | '€
38 |101248/2 |05.12.202 |WPCRL- EigigiiA GENER Dtd. (DIVISI ;t_
8 024 4 85/2024 | AL 2024-  |oN 181
12-04  |BENCH- ||
1)
WP (C) - Order ;ie
38 |101256/2 05.12.202 |35 co), |LAXMIKANTA |GENER Dtd. New
9 024 4 TRIPATHY AL 2024- °
024 101
10-29
)
WP(C)- |BISHNU WRIT (Se
39 322295/2 25.12.202 17071/2 |PRASAD iENER Eizéie BRANCEH- ;z_
024 SARANGT 4
27)
_ Order (Se
39 1101316/2 (05.12.202 giégé/z MANOJ KUMAR |GENER Dtd. Lo . lat
1 |o2a 4 021 RANA AL 2021- |/ No-
10-07 38)
WPC (OAC Order (Se
39 |101317/2 05.12.202 |)- MANOJ KUMAR |GENER Dtd. oA at
2 024 4 2079/20 |RANA AL 2023- Branch |[No-
18 08-25 1)
_ Order (Se
39 (10132072 [05.12.202 "2 (C) SURESH GENER Dtd. at
3 oz . 26426/2 |CHANDRA L 024~ oo
024 PRADHAN Toong 1)
WPC (OAC Order (Se
39 |101323/2 (05.12.202 |)- MANOJ KUMAR |GENER Dtd. oA at
4 024 4 1405/20 |RANA AL 2022- Branch [No-
17 03-03 1)
Order (Se
39 |101325/2 (05.12.202 "2 (C) SURESH GENER Dtd. at
5 |o2a A 27195/2 |CHANDRA AL 2024 No-
024 PRADHAN ey 1)
39 1101333/2 (05.12.202 ["P{C) = WaNOJ KUMAR |GENER Order  |WRIT (Se
6 024 A 24489/2 RANA AL Dtd. BRANCH- |at
021 2022- |7 No-




| 11-29 15)
WPC (OAC Order (Se
39 |101335/2 |05.12.202 |)- MANOJ KUMAR |GENER Dtd. oA at
7 024 4 3901/20 |RANA AL 2022- Branch |No-
17 10-13 1)
Order (Se
39 [101336/2 (05.12.202 321517 MANOJ KUMAR GENER Dtd. [Nt . lat
8 024 4 022 RANA AL 2023- | No-
01-02 21)
Order (Se
39 1101337/2 [05.12.202 QEQS;OI MANOJ KUMAR |GENER Dtd.  [Loc . lat
9 024 4 . RANA AL 2023- [ No-
08-29 39)
Order (Se
40 |101345/2 |05.12.202 ABLAPL— IRAJENDRA | pypp Dtd. at
13519/2 |NARAYAN
0 (024 4 024 ROUT AL 2024- No-
12-03 39)
Order (Se
40 101350/2 [05.12.202 350007 ASUTOSH GENER ptd. |, . [at
1 |024 4 024 TRIPATHY AL 2024- No-
12-03 12)
BLAPL— Order (Se
40 |101358/2 |05.12.202 11780, |ASUTOSH GENER Dtd. at
2 1024 4 024 TRIPATHY AL 2024- No-
12-02 12)
WP (C) - Order (Se
40 |101359/2 [05.12.202 20205/ |MANISHA GENER Dtd. at
3 |024 4 019 JUNEJA AL 2014- No-
08-19 12)
_ Order (Se
40 |101367/2 |05.12.202 [BLAPL- | THEEDA GENER Dtd. at
7103/20 |GOPINATH
4 024 4 2 MURTY AL 2024- No-
12-03 12)
Order (Se
40 |101376/2 |05.12.202 BLAPL- |THEEDA GENER Dtd. at
7103/20 |GOPINATH
5 |024 4 2 MURTY AL 2024- No-
12-03 12)
BLAPL— Order (Se
40 |101379/2 |05.12.202 11780, |ASUTOSH GENER Dtd. at
6 024 4 024 TRIPATHY AL 2024- No-
12-02 12)
BLAPL— Order (Se
40 |101384/2 |05.12.202 11831/ |[BADAL KUMAR GENER Dtd. saro1 ot
7 024 4 024 BEHERA AL 2024- No-
12-02 13)
BLAPL— Order (Se
40 |101385/2 |05.12.202 o164/ |PRASANTA GENER Dtd. at
8 024 4 o KUMAR PATRI AL 2024- No-
12-04 13)
40 |101389/2 [05.12.202 WP(C)- |MAHAMMAD GENER Order |WRIT (Se
9 (024 4 7226/20 |MUKHTAR AL Dtd. BRANCH- |at




23 ALLI 2024- 7 No-
11-13 48)
Order (Se

WP (C)-  |[MAHAMMAD WRIT
41 |101390/2 |05.12.202 7226/20 |MUKHTAR GENER Dtd. praNCH- 2T
0 024 4 23 ALLT AL 2023- 7 No-
08-22 48)
Order (Se

WP (C)-  |[MAHAMMAD WRIT
41 |101392/2 |05.12.202 7226/20 MUKHTAR GENER Dtd. BRANCH- at
1 (024 4 53 AT AL 2024- 7 No-
04-09 48)
Order (Se
41 |101394/2 |05.12.202 PLPAFL- IRAJENDRA . pypp Dtd. at

2771/20 |NARAYAN
2 024 4 24 ROUT AL 2024- No-
12-05 48)
_ Order (Se
41 |101396/2 |05.12.202 ABLAPL- |SURESH GENER Dtd. at
3 lo2a 4 13570/2 |CHANDRA AL 2024— No-
024 PRADHAN 19-03 18)
Order (Se
ABLAPL- |[SURESH

41 |101397/2 |05.12.202 13572/2 |CHANDRA GENER Dtd. BaTL—o 2T
4 (024 4 o DRADHAN AL 2024- No-
12-03 17)
_ Order (Se
41 |101399/2 [05.12.202 1321742251240 HAREKRUSHNA (GENER Dtd. at
5 (024 4 24 DASH AL 2024- No-
12-03 17)
Order (Se
41 |101400/2 [05.12.202 ﬁig%z BARENDRA  |GENER Dtd. at
6 (024 4 024 SETHI AL 2024- No-
12-03 17)
_ Order (Se
41 |101401/2 105.12.202 ?22?532 ASUTOSH GENER Dtd. BaT1-o 2F
7 (024 4 024 TRIPATHY AL 2024- No-
12-03 12)
Order (Se
41 |101402/2 |05.12.202 ]iz;?g/z DILLIP GENER Dtd. aaT1-p 2F
8 (024 4 024 KUMAR NANDA |AL 2024- No-
12-02 17)
BLAPL— Order (Se
41 |101403/2 |05.12.202 117862 ASUTOSH GENER Dtd. at
9 024 4 024 TRIPATHY AL 2024- No-
12-02 17)
BLAPL— Order (Se
42 1101405/2 |05.12.202 10386/2 PRASANT GENER Dtd. at
0 (024 4 022 KUMAR PATRI |AL 2024- No-
12-04 17)
Order (Se
42 |101406/2 [05.12.202 [ABLAPL— |RABINDRA .y Dtd. at
1 (024 4 13642/2 |PRASAD AL 2024- No-
024 PATNAIK 12-04 17)
42 [101407/2 [05.12.202 |ABLAPL- |RAJENDRA  |GENER Order [BAIL-1 |(Se




2 024 4 13673/2 |NARAYAN AL Dtd. at
024 ROUT 2024- No-
12-05 1)
Order (Se
42 10140872 [05.12.202 §2§§320 DILLIP GENER Dtd. at
3 024 4 24 KUMAR NANDA |[AL 2024- No-
12-04 1)
Order (Se
42 1101003/2 (05.12.202 ["F(C)- GENER Dtd. at
4 |o24 4 32183/2 D. BEHERA . 9999 No-
12-31 1)
(Se
FAO- MISC.
42 1101174/2 |05.12.202 577/201 |D K MOHANTY GENER APPEAL at
5 |024 4 AL No-
9 SEC.
5)
crIMINA | (€
42 1101176/2 |05.12.202 |JCRLA- A K MISHRA GENER L at
6 (024 4 14/2021 AL APPEAL No-
9)
(Se
WP (C) — WRIT
42 101177/2 (05.12.202 e 207 |o cooma GENER e [t
7 lo2a 4 o AL ; No-
16)
(Se
ABLAPL-
42 101178/2 [05.12.202 700000 | [GENER at
s |024 4 o AL No-
16)
(Se
WP (C) -
42 101179/2 [05.12.202 GENER at
9 024 4 g§g95/2 B K DALAT AL No—
16)
43 |101180/2 |05.12.202 29¢T GENER ;ie
0 024 4 SZO3/2O B BARIK AL No—
16)
_ (Se
43 |101181/2 [05.12.202 gigffzo £ K DA GENER CRIMINA |at
1 024 4 AL L MISC |No-
21
1)
(Se
BLAPL-
43 101183/2 [05.12.202 GENER at
> ood ) 8229/20 |S SAHOO o o
24
1)
_ (Se
43 1101184/2 (05.12.202 ?gégé/z B R GENER e At
3 024 4 SENAPATI AL No-
023 2
7)
WA~ (Se
43 1101185/2 |05.12.202 GENER WRIT at
4 024 4 2210/20 B K HATI AL APPEAL |No-

3)




(Se

WP (C) - WRIT
43 1101187/2 |05.12.202 4877/20 |M BEHERA GENER BRANCH- at
5 1024 4 24 AL 3 No-
11)
(Se
WP (C) -
43 1101188/2 |05.12.202 GENER at
6 (024 4 32263/2 P K DAS AL No-
11)
sa- (Se
43 1101190/2 |05.12.202 GENER SECOND |at
7 (024 4 i89/200 A SUNDARAY AL APPEAL |No-
2)
(Se
BLAPL-
43 |101191/2 |05.12.202 GENER at
s 024 4 11935/2 |J P KAR AL No-
024
2)
(Se
WP (C) -
43 |101192/2 |05.12.202 GENER at
s |lo2a A 9386/20 |D HOTA A No-
09
2)
(Se
WP (C) -
44 1101268/2 |05.12.202 GENER at
0 lo2a 4 5443/20 |K C PANDA AL No-
02
2)
(Se
CRLMC-
44 1101383/2 |05.12.202 GENER at
1 looa 4 3372/20 |S CHOUDHURY AT No-
24
2)
Order (Se
ABLAPL-
44 1101391/2 |05.12.202 GENER Dtd. at
5 lo2a 4 32224/2 SK PANDA Al 2024 BAIL-2 No-
12-03 11)
Order (Se
ABLAPL-
44 1101409/2 |05.12.202 GENER Dtd. at
3 1024 4 3200/20 S BISWAL AL 2024- No-
05-17 11)

NIC




